WP(C) No. 164/2015

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE
THE HON’BLE MR JUSTICE TNK SINGH
& THE HON'BLE MR JUSTICE S R SEN

13.07.2015

Mr. K.S. Kynjing, learned Advocate General, and Mr. N.D. Chullai,
learned senior Govt. Adv., assisted by Mr. R. Gurung, learned GA, represent the
State respondents.

Let a notice be issued to Government of Meghalaya through the
Chief Secretary, the Deputy Commissioner, Ri Bhoi District and the Chairman of
Airport Authority of India. Notice shall be served by fax today itself. Learned
Advocate General, appearing on behalf of State Government, prays for time to
seek instructions.

List the matter on 16.07.2015.
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